7/9/22, 11:50 AM

Seventeenth Loksabha

=

Title: Papers laid on the Table of the House by Ministers/members.
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THE MINISTER OF STATE OF THE MINISTRY OF
AYURVEDA, YOGA AND NATUROPATHY, UNANI, SIDDHA
AND HOMOEOPATHY (AYUSH) AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI SHRIPAD YESSO NAIK):
Sir, I, on behalf of Shri Rajnath Singh, beg to lay on the Table:-

(1) A copy of the Annual Report (Hindi and English
versions) of the Defence Institute of Advanced
Technology, Pune, for the year 2018-2019, alongwith
Audited Accounts.

(2) Statement regarding Review (Hindi and English versions)
by the Government of the working of the Defence

Institute of Advanced Technology, Pune, for the year
2018-2019.

[Placed in Library, See No. LT 1062/17/19]

*m0?2

faftr ol =g W SaR Wit 9ur sasifAe SR el
menfiet w:ht (i 3 2idT uwIe): Heicy, § WRd & fafd ST &

113



7/9/22, 11:50 AM

gfader I=A1 277-9am A (g &1 g1f) fafde Iu=mR -
3T, 2018 D1 Teh YUl (et TUT SRISH TXH0N) IHT Ued WR IQdl

g |

[Placed in Library, See No. LT 1063/17/19]

THE MINISTER OF PARLIAMENTARY AFFAIRS, MINISTER
OF COAL AND MINISTER OF MINES (SHRI PRALHAD
JOSHI): Sir, [ beg to lay on the Table:-
(1) A copy of the Memorandum of Understanding (Hindi and English
versions) between the National Aluminium Company Limited and
the Ministry of Mines for the year 2019-2020.
[Placed in Library, See No. LT 1064/17/19]

(2) A copy each of the following papers (Hindi and English versions)
under sub-section (1) of Section 394 of the Companies Act, 2013:-

(@) (1) Review by the Government of the working of the
National ~ Aluminium  Company  Limited,
Bhubaneswar, for the year 2018-2019.

(11) Annual Report of the National Aluminium
Company Limited, Bhubaneswar, for the year
2018-2019, alongwith Audited Accounts and
comments of the Comptroller and Auditor General

thereon.

[Placed in Library, See No. LT 1065/17/19]
(b) (i) Review by the Government of the working of the
Hindustan Copper Limited, Kolkata, for the year

2018-2019.
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(c)

(d)

()

(i)

(1)

(ii)

(1)

(ii)

(1)

Annual Report of the Hindustan Copper Limited,
Kolkata, for the year 2018-2019, alongwith
Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 1066/17/19]
Review by the Government of the working of the
Mineral Exploration Corporation Limited, Nagpur,
for the year 2018-2019.
Annual Report of the Mineral Exploration
Corporation Limited, Nagpur, for the year 2018-
2019, alongwith Audited Accounts and comments

of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 1067/17/19]
Review by the Government of the working of the
Singareni Collieries Company Limited, Khamman,
for the year 2018-2019.
Annual Report of the Singareni Collieries
Company Limited, Khamman, for the year 2018-
2019, alongwith Audited Accounts and comments

of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 1068/17/19]
Review by the Government of the working of the
NLC India Limited, Neyveli, and its subsidiary
companies NLC Tamilnadu Power Limited and

Neyveli Uttar Pradesh Power Limited for the year
2018-2019.
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()

)

(i)

(1)

(i)

(1)

(i)

Annual Report of the NLC India Limited, Neyveli,
and its subsidiary companies NLC Tamilnadu
Power Limited and Neyveli Uttar Pradesh Power
Limited for the year 2018-2019, alongwith Audited
Accounts and comments of the Comptroller and

Auditor General thereon.

[Placed in Library, See No. LT 1069/17/19]
Review by the Government of the working of the
Bharat Gold Mines Limited, Kolar Gold Fields, for
the year 2018-2019.

Annual Report of the Bharat Gold Mines Limited,
Kolar Gold Fields, for the year 2018-2019,
alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 1070/17/19]
A copy of the Annual Report (Hindi and English
versions) of the National Institute of Rock
Mechanics, Bengaluru, for the year 2018-2019,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the National

Institute of Rock Mechanics, Bengaluru, for the
year 2018-2019.

[Placed in Library, See No. LT 1071/17/19]
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(4)

)

(1)

(i)

(1)

(i)

A copy of the Annual Report (Hindi and English
versions) of the National Institute of Miners’
Health, Kolar Gold Fields, for the year 2018-2019,
alongwith Audited Accounts.

A copy of the Review (Hindi and English versions)
by the Government of the working of the National
Institute of Miners’ Health, Kolar Gold Fields, for
the year 2018-2019.

[Placed in Library, See No. LT 1072/17/19]
A copy of the Annual Report (Hindi and English
versions) of the Jawaharlal Nehru Aluminium
Research Development and Design Centre,
Nagpur, for the year 2018-2019, alongwith Audited
Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the
Jawaharlal Nehru Aluminium Research
Development and Design Centre, Nagpur, for the
year 2018-2019.

[Placed in Library, See No. LT 1073/17/19]

THE MINISTER OF STATE OF THE MINISTRY OF

STATISTICS

AND PROGRAMME IMPLEMENTATION AND

MINISTER OF STATE OF THE MINISTRY OF PLANNING
(RAO INDERJIT SINGH): Sir, I beg to lay on the Table:-
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A copy of the Annual Report (Hindi and English
versions) of the Indian Statistical Institute, Kolkata, for
the year 2018-2019.

(2) A copy of the Annual Accounts (Hindi and English
versions) of the Indian Statistical Institute, Kolkata, for
the year 2018-2019, together with Audit Report thereon.

(3) Statement regarding Review (Hindi and English

(1)

versions) by the Government of the working of the
Indian Statistical Institute, Kolkata, for the year 2018-
20109.

[Placed in Library, See No. LT 1074/17/19]

THE MINISTER OF STATE OF THE MINISTRY OF

AYURVEDA, YOGA AND NATUROPATHY, UNANI,

SIDDHA AND HOMOEOPATHY (AYUSH) AND

MINISTER OF STATE IN THE MINISTRY OF

DEFENCE (SHRI SHRIPAD YESSO NAIK): Sir, I beg to

lay on the Table a copy each of the following papers (Hindi and

English versions) under sub-section (1) of Section 394 of the

Companies Act, 2013:-

(1) (1) Review by the Government of the working of the
Bharat Electronic Limited, Bengaluru, for the year
2018-2019.

(i1)) Annual Report of the Bharat Electronic Limited,
Bengaluru, for the year 2018-2019, alongwith
Audited Accounts and comments of the Comptroller

and Auditor General thereon.
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[Placed in Library, See No. LT 1075/17/19]

(2) (1) Review by the Government of the working of the

BEL Optronic Devices Limited, Pune, for the year
2018-2019.

(1) Annual Report of the BEL Optronic Devices

Limited, Pune, for the year 2018-2019, alongwith

Audited Accounts and comments of the Comptroller

and Auditor General thereon.
[Placed in Library, See No. LT 1076/17/19]

IR Ydi &7 fae™ varea & 359 93 gar=eE eratay | Isg

=Y wiftfe, die Remd iR UM Wy § 359 w3t W]

SHolf [AHTT # Isg HAT 9T Siafer AUt # sy w3t (3T, ford=

Rig): Agicy, ¥ MufaRad o7 941 9ed R 3G §.-

(1) SO AT, 2013 BT URT 394 DT JUYRT (1) & I
fafaRad ol &1 te-us ufd (B! auT RISl T¥apem) : -

(@) (@) HEIGH HRURRE AP feyr faffies, Sgmsr &
gy 2018-2019 F HTABU Bl IRHR GRT THIET |
@) g HRURTE % sfear fafics, Srgmst &1
ay 2018-2019 BT MNP Yfdded, TA™TURITET Rd
qUT 39 R FazFs-AgTaaied i femfori |

[Placed in Library, See No. LT 1077/17/19]
@) (IP) ‘ﬁa@ﬁaﬂm Wgﬁs'mﬁflﬁ?:‘s* HRIEI
& dY 2018-2019 P HTHBRU B IRPR GRT JHI&T

|
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@

(M [{®P)

(2)

@

SaeI-ad BIRURRM 3 sfedr fafiies, gavEig
P ¥ 2018-2019 BT AND Ufdded, aETgRIed
o TYT 39 R ap-aeraaRied o fewfori
|

[Placed in Library, See No. LT 1078/17/19]
eﬂé&ﬂ?éqa & fiftres (e & $fea v oreaf
faftee), 4o & a¥ 20182019 & HRIBIU B
IRHR GRTHIET |
ISR Efean) foftes (gd & fegm Yo sr
fOIfHes), 4as &1 a¥ 2018-2019 &I ATNS Ufdde,
AERIfEd o dur 39 W FEFs-Heraailas
ot fewforgi |

[Placed in Library, See No. LT 1079/17/19]

@) g% RO 3Reeye, saEEE & ay 2018-2019

& TP Ufdacd &1 T Ufd (fRat quT 3USi TRHM)
dYUT AR o |
RI-T= ROd 3Reeye, garEe & av 2018-2019
& BHRIDHI Bl WHR gRT JHET &t T ufd (=<
a7 SUSH HIHI) |

[Placed in Library, See No. LT 1080/17/19]

3) (IP) fecye BR @roH R, MR & ay 2018-2019

@

o dIiN® Ufdde & T Ul (‘Ral T Sisl T
YT SRATURI & T |
sfccge BR wired RO, MR & a9 2018-2019
& BHRIDGI B WHR gRT JHET Dt T ufd (=<
qYT 3USH TIHI) |
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[Placed in Library, See No. LT 1081/17/19]

4) (Th) e Rifde FfaEs Heera TS WY s, 78 el
& 9 2016-2017 3R 2017-2018 & ATMYeb Ufeiaa B
T Ufd (iR} quT 3Dl TapRur) a1 SaTuiféd o

|

@ Hea Rifda Ifdas Feavd TS Wiy drs, s fedl
& ¥ 2016-2017 3R 2017-2018 B BRIBIU Bl THR
SR THIE o IR faarur (Rl Tt 3Ush T |

Idad (4) H Ifcafad TAl &1 GHT Ued R @4 § gU fade
o HRUI G aTd & faarr (Rl auT vl Twmr) |

[Placed in Library, See No. LT 1082/17/19]
6) (Th) THI - HodeX daNesl, THLTY. TR & gy 2018-
2019 & TN Ufdded &I TP Ufd (‘R=al auT 3l
BT TUT TRATARIE T TRg |
@) T} - HodeX daRes), T.LTY. A7R & gy 2018-
2019 & BRG] DI THR gRT THI&T & IR H
faaRur (fg=at duT SiTSlt TXHo) |
[Placed in Library, See No. LT 1083/17/19]

3RAT R Far MAFTH, 1951 DT URT 3 DI IUYRT (2) P 3fdvid
3R YR Ja1  (Fw1es gedie ufaden) g=ne= 99, 2019
S 23 9%, 2019 & YRA & IoOUA H SMOGEAT G
H1.519(30) H# UHMRG g€ A, & Th ufd (8=l aur 3ish
TIHIO) |

[Placed in Library, See No. LT 1084/17/19]
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THE MINISTER OF STATE IN THE MINISTRY OF
COMMERCE AND INDUSTRY (SHRI SOM PRAKASH): Sir, I, on

behalf of Shri Hardeep Puri, beg to lay on the Table a copy of the Tea
Waste (Control) Amendment Order, 2019 (Hindi and English versions)

published in Notification No. S.0.3954(E) in Gazette of India dated 315
October, 2019 under sub-section (3) of Section 49 of the Tea Act, 1953.

[Placed in Library, See No. LT 1085/17/19]

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL
AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI V. MURALEEDHARAN):
Sir, I beg to lay on the Table: -

(1) A copy of the Annual Report (Hindi and English
versions) of the Research and Information System for
Developing Countries, New Delhi, for the year 2018-

2019, alongwith Audited Accounts.

(2) A copy of the Review (Hindi and English versions) by the

Government of the working of the Research and

Information System for Developing Countries, New
Delhi, for the year 2018-2019.

[Placed in Library, See No. LT 1086/17/19]
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THE MINISTER OF STATE

IN THE MINISTRY OF

COMMERCE AND INDUSTRY (SHRI SOM PRAKASH): Sir, |
beg to lay on the Table:

(@

(i)

2) @

(i)

A copy of the Annual Report (Hindi and English
versions) of the India International Convention and
Exhibition Centre Limited, New Delhi, for the year
2018-2019, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions)
by the Government of the working of India

International Convention and Exhibition Centre
Limited, New Delhi, for the year 2018-2019.

[Placed in Library, See No. LT 1087/17/19]
A copy of the Annual Report (Hindi and English
versions) of the National Council for Cement and
Building Materials, Ballabgarh, for the year 2018-
2019, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions)
by the Government of the working of the National

Council for Cement and Building Materials,
Ballabgarh, for the year 2018-2019.

[Placed in Library, See No. LT 1088/17/19]

(3) A copy each of the following papers (Hindi and English versions)

under sub-section (1) of Section 394 of the Companies Act, 2013: -

(1)

Review by the Government of the working of the
Delhi Mumbai Industrial Corridor Development
Corporation Limited, New Delhi, for the year
2018-2019.
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(i)  Annual Report of the Delhi Mumbai Industrial
Corridor Development Corporation Limited, New
Delhi, for the year 2018-2019, alongwith Audited
Accounts and comments of the Comptroller and

Auditor General thereon.
[Placed in Library, See No. LT 1089/17/19]

(4) A copy of the Notification No. G.S.R.410(E) (Hindi and English
versions) published in Gazette of India dated 6™ June, 2019, appointing

the 6t June, 2019 as the date on which Section 2 of the Patents
(Amendment) Act, 2002 in so far as it amends section 71 of the Patents
Act, 1970 shall come into force, issued under Section 160 of the said
Act.

(5)  Statement (Hindi and English versions) showing reasons

for delay in laying the papers mentioned at (4) above.

[Placed in Library, See No. LT 1090/17/19]

12.02 hrs

MESSAGE FROM RAJYA SABHA
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